Title: Urged the Central Government to provide basic amenities and financial aid to people living in camps in border districts of
Jammu and Kashmir.
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MR. DEPUTY-SPEAKER: The House stands adjourned to meet again at 3.00 p.m.
14.04 hrs

The Lok Sabha then adjourned for Lunch till Fifteen of the Clock.

15.04 hrs
The Lok Sabha re-assembled after Lunch at four minutes
past Fifteen of the Clock.

(Shri P.H.Pandiyan in the Chair)



